Based on the study conducted, the approximate contribution of trangport sector to dust in
residential areas varies between 2.8 to 48.3 percent in the cities. Re-suspension of road dust due to

movement of vehicles ig alzo a prominent source and accounts for 6.3 o 57 .4 percent.

(¢ and (d) As an outcome of the study, the Government has undertaken the task to set up
Working Groups in respective thematic Ministries to deal with the sectoral recommendations of the

study.
Killing of rhinoceros in Assam

6. SHRI BIRENDRA PRASAD BAISHYA @ Will the Minister of ENVIRONMENT AND FORESTS be

pleased to state:
() the total number of rhinoceros killing in Assam in the last three years; and

(b) what steps the Central Government has taken specially to protect ane harmed rhinacercs in

the forest of Assam?

THE MINISTER CF STATE OF THE MINISTRY OF ENVIRONMENT AND FCRESTS (SHRI
JAIRAM RAMESH) & (&) The total number of rhinocercs killing in Assam in the last three years are as

under:
Year Tatal No.
2008 16
25D #
2010 07

(k) The Central Government provides financial assistance to the State Government of Assam
under the Centrally Sponsared Schemes ‘Integrated Development of Wildlife Habitats’, ‘Project Tiger’
and *Project Elephant’ far strengthening their arti-poaching activities, improvement of habitats,. of

wildlife including rhinoceros, and eco-development activities in the fringe areas.

The State Government of Azsarn has taken various steps for protection of one-horned hinoceros

which are as follows:

a. Round the clock patralling duty by the frontline staff and officers is the regular feature of the

protection mechanism.

b. Theinfrastructure and communication including wireless system has been strengthened in all the

rhino bearing Protected Areas.
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c. The Assam Forest Protection Force and armed Home Guards have been deployed as strategic

points Tor strengthening protection duty .

d. The training and capacity building programmes  for the  frontline  staff  are

organized.

e. The eco-development activities have been initiated in the fringe villages to enlist the cooperation

of local peoplein the protection of rhinaceros and ather wildlife.
f.  Intelligence network has been atrengthened by providing suitable rewards to the informers.

g. Awareness programmes are organized by imvolving all stakeholders for sengitizing them for

wildlife conservation.

b, The park officials regularly coordinate with Civil and Police authorities in the matter of protection

work and detection of offences, ifany, in the area.

Regular manitoring and coordination mechanism i in place to assess the management

effectiveness in the Protected Areas and to take corrective measures from time to time.

j» The forest cfficials of all levels have been given power to uge firearms far maintaining public order

in forest/wildlife areas.
Approval to big industries in QOrissa

T17. SHRISHREEGOPAL VYAS @ Will the Minister of ENVIRONMENT AND FORESTS be pleased

to state @
() whether some big industries in Crissa have got approval finally;

(b)) whether assurance to fulfil essential conditions has been given and Government is assured
of it;

(c) whether Government had to consider cther aspects too apart from environment protection
while according approval ; and

{d} ifso, the details thereaof ?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FCRESTS (SHRI
JAIRAM RAMESH) : (&) and (b) The propoeal of all the industries mentioned in the Schedule of

Enwviranment Impact Assessment Notification, 2006 are considered by the Expert Appraisal

tCriginal notice of the question was recaived in Hind.
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